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to Questions 70

Kidnapping of Iridian students by
Bangladesh Rifles Jawans

99. SHRI MUKHTIAR SINGH MALIK;
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government's attention has
been drawn to the news item published in the
Hindustan Times of the 18th February, 1985
to the effect that two Indian school students
were kidnapped by intruding Bangladesh
Rifles' Jawans from West Tripura's
Narayanpur village;

(b) if so, what are the? details thereof;
and

(c) what action has been taken by
Government  for  their release from
Bangladesh custody?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA); (a)
Yes, Sir.

(b) On 15th February, 1985, Shri Parimal
Dey of Usha Bazar and Shri Parimal Sorkar
of village Gandhi-ram, both under Police
Station  Air-poTt Tripura, inadvertently
crossed the international border and entered
Bangladesh between border pillar No.
201»1S-6-2019|S-7 near Indian village
Narayanpur and were apprehended by BDR.

(c) On receipt of information about their
inadvertent crossing and apprehension by
Bangladesh Rifles, 9 flag,’ meeting at
Company Commander level between the
Border Security Force and Bangladesh Rifles
was held on 20th Feb., 1985. On 25th Feb-
ruary, 1985. another flag meeting between
BSF Commandant and his counterpart was
held. At the request of DIG BSF Tripura a flag
meeting took place between the Sector Com-
mander BDR and DIG BSF Tripurai on 11th
March, 1985. In these meetings the BSF
impressed upon the BDR that the Indian
nationals had crossed the border inadvertently
and requested for their return. However, the
BDR stated that they were facing



